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Petitioner(s)

Respondent ( s)

Date: 20/ 07/ 2007 This Petition was called on for hearing today.
CORA M :
HONBL ED. JUSTI CEAR JI TPASAYAT
HONB L EM JUSTI CEDK JA N
For Petitioner(s) M. Ait Singh Bawa, Adv.
M. Arjun Singh Bawal , Adv.
M. S. Thana nj ayan, Adv.

For Respondent (s)
M. T. Raja, Adv.

=

Ashok K. Mahaj a n, Adv.

Ms. Madhu Mbol chandani , Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Call after three weeks as prayed for.

(Ganga Thakur)
P Sto Registrar

(Vijay Aggarwal)
Court Master
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